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Sir.

H TIH G
(HrGH COURT OF ASSAM, NAGALAND,

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Jitu Manl Barman,
District & Sessions Judge,
Goalpara.

Earned leave.

Letter No. DJG/5136 Dated 06.11.2024.

U A
MIZORAM AND ARUNACHAL PRADESH)

No.HC.Vtt-3At 2O22t to??C t A

DatedGuwahati,the November,2024.

Yours faithfully,

e4-

]T. REGISTRAR (VIGILANCEI

With reference to the above, I am directed
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Copy to:

1. The Principar Accountant Generar 
_(A&E), 

fusam, 
_Bertora, Guwahati_29, for..fl 
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